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[Dr Melkote]

because they tin  set a fine example With a 
patriotic /tal, il a woikci in the dc fence 
production ccntic and with a salary that he 
gets produces that much, why should you 
not expect the same thing in other places, 
provided we implement what the Defence 
Minister would like to impltmeni in many 
of these production tenlres

I would appeal to the Defense Minister 
to pay attention to this particular aspect so 
that we who are giving a lead to the wot king 
class m the defence production may give our 
fullest support to the Defence Ministry in 
order to producc moie war material that we 
iiecd and in addticn, set a fine example 
lor workers in thw other ticlds ol industry 
This is the only point 1 would like to make 
here

There aie sevtial points that I could have 
made But 1 would like to take up those 
points if any meeting is to be held and I 
would request the Ivon Defence Minister to 
convene a meeting, invite us to participate 
and talk to us fiankly and lucly so that 
we cane give out best

IS 29 tars

[Mb DfcPi n-SpiAKtu in the Chair j

THL MINISTIR OI DEM N CL (SHRI 
JAGJIVAN RAM) Mi Deputy Speaker, 
Sir, I am thankful to the hou Membeis 
ot this House toi taking such a keen interest 
in the defence Budget and the Defence 
Ministiy

It is but natural that Banagla Desh sho
uld permeate the di cussion It is quite 
natural that on an issue on which the whole 
world is exercised the hon Membeis of 
this House feci so much exeiused It is but 
natural, as I have said, that in our thinking 
of defence matte is Bangla Desh has predi
cated ani has all been pervasive in this 
discussion

The del cnee ot a country depends upon 
so many factors and the defence policy is to 
be determined taking into consideration all

those factors, such our relation with our 
neighbouring countries, our relation with 
other count!ies ot the world, our external 
policy, the internal policy and all that So 
many factors influence the determination of 
the defence policy of the country While 
considering the defence policy of the Govern
ment one will have to take into considera
tion the various factors

MR DFPUIY-SPEAKER You nuy 
Continue on Monday Now we take up a 
Private Membeis Business

15 30 hrs

BOUNDARY COMMISSION BILL'

PROF MADHU DANDAVATE (Raja- 
pui) I beg to move for leave to introduce 
a Bill to provide for the constitution ol a 
permanent Boundary Commission to resolve 
tnter-State boundary disputes between States 
a r i  States and between Union Territories 
ana States

MR DEPUTY-SPfcAKFR The question
is

Tl at leave be granted to introduce a 
Bill to provide for the constitw.in of a 
permanent Boundar> Commission to re
solve interstate boundatv disputes bet
ween States and States and bets wen 
Union territories and States ’

7he motion was adopted

PROF MADHU DANDAVATF 1 in
troduce the Bill

CONSTITUTION (AMENDMENT) BILL* 
(Annndment o f at tides 19 and 326)
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